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tion schemes have been sanctioned for West

Bengal (o
Name of Scheme Capacit,
W)

- -

1. Bandel Thermal Station
tension (1 x 200MW)

2. Kolaghat Thermal Power
Station (3 x 200MW)

3 Jaldhaka Hydro Electric  Sc-
heme Stage JI (2 x 4MW) 8

4. Rinch Hydro Electric
Scheme Stage I1' (2 x IMW) 2

- o — 4

Ex-

600

In addition, project reports for the Sam-
takth Thermal Power Station Extension
(1200 MW), Durgapur Coke Oven Ther-
mal Station Extersion (1x200 MW) and
Durgapur projects Limited Extension
1X110 MW) have been received and are
under examination.

Places for Ofl drilling in West Bengal

3748 SHRI A K. M ISHAQUE : will
the Minister of PETROLEUM AND CHE-
MICALS be plensed to state :

{a) the number of places in West Bengal
comvidered from tme to time for ol drill-
g durning the last three years;

{b) whether dulling has started in these
areay, amd

(c) 1f not, the reason thereof

THE MINISTER OF STATE IN THE
MINISTRY OF PFTROLEUM AND
CHLMICALS  (SHRL SHAHNAWAZ
KHAN) : (a) The places in West Bengal
conmdered for drilling of exploration wells
for oil and gas during the last 3 years are:

1. Bukultala area, 24 parganas Distt.
2 Chutanyapur area, Midna pur Distt.
3. Bodra arca, 24 parganas Distt
4. Galsi area, Burdwun Disit,
{b) and (c). Preparatory wock for taking
up drilling in some of the areas is in hand.

Some further scismic survey work is also
necessery in some of the areas. Drilling
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has, therefore, not been started in  these
areas yet,

Production. of Dyugy for Cagtive Con;
sauption by Drug Firms

3749. SHRI K. S. CHAVDA : Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether some of the drog manufac-
turing firms are producing certain bulk
drugs which they are using entirely for
caplive consumption and are not supply-
ing any quantities thereof to other non-
associated formulators; and

(b if so, whether Government would
consider the desirability of compelling such
firms under the powers vested in Govern-
ment under the Drugs (Price  Coctrol)
Order, 1970 lo supply certain percentage
of production of bulk drugs to non-asso-
cated formulators 7

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAHNAWAZ
KHAN): (a) 1t is likely that some of the
drug manufacturing firms producing bulk
drugs are using their bulk drugs production
enturely for captive consumption.

(b) Conditions are being usually imposed
now m the ndustrial licences that a spe-
afied percentage of bulk drug production
would be made available to por-associated
formulators. The relevent provision under
Drug (Prices Control) Order 1970 however
requires that an oider thereunder specify
the foimulators to whom any manunfacturer
of bulk drugs should sell the specified bulk
drugs

Study of the Export Pesformance by
Drug Manufacturing Firms

3750. SHRI K. S. CHAVDA : Wit the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether any study in depth haa besn
made of the export performanct of the
Drugs Manvfacturing firms, particularly
those with foreign equity exceeding 26 per
cent;
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(b} if so, what are the corclusions; sud

{c) if not, whether Government would
arrange for such study for the purpede of
finding out whather the experts made are
in the best interests of the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS (SHRI SHAHNAWAZ KHAN):
(a) to (c). Details of exports made by
drug firms with foreign equily exceeding
26 per cent are being collected for under-
taking the study.

Permanent Absorption of Casunl Labowr
on Southern Raflway

3751. SHRT THA KIRUTTINAN: Will
the Minister of RAILWAYS be pleased
to state :

(a) the total number of casual labour
working for more than three years but rot
yet permanently absorbed in Southern
Railway and other Railways; and

(b) the time by which Government pro-
pose to absorb them peimanently 7

THE DFPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAF1 QURESHI): (2) On all
Railways the number employed on daily
wages and on Central Pay Commission
scales together is about 39,000. The rum-
ber on Southern Railway is about 8,000,

(b) Casual labourers as are found suit-
able by Screening Committees are already
considered for regular posts as and when
vacancies arise but the absorbing potential
against regular posts is limited.
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Submission of Monthly Returms by Drug
Fiems to D. G. T. D,

3753, SHRI SOMCHAND SOLANKI :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state

{a) whether monthly return of production
to be submitted by the drug manufucturing
firmy to the D.G.T.D. i simply meant for
statistical purposes;

(b) whether it irdicates names and pro-
duction of each item scparmtely ;





